Government of Jammu and Kashmir
Department of Law, Justice and Parliamentary Affairs
Civil Secretariat
Srinagar/Jammu
L 2 3
Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of
Jammu and Kashmir-Appointment of Officer In charge(OIC) Litigation.

GOVERNMENT ORDER NO:-18093-JK (LD ) of 2023
DATED:- 27 - 12 - 2023

Sanction is hereby accorded to the appointment of Officer’s of Agriculture
Production & Farmers Welfare Department as mentioned in annexure to this
Government Order as Officer Incharge (OIC) Litigation for the cases indicated
against each including Contempt Petition, if any, pendiﬁg before Hon’ble High
Court of Jammu and Kashmir/Central Administrative Tribunal.

The terms and conditions of appointment of the OIC shall be governed by
the provisions of Government Order No.1673-JK(LD) of 2021 dated 24.03.2021.

By order of Government of Jammu and Kashmir. '

Sd/-
(Achal Sethi)
Secretary to Government

No:-LAW-01C/32/2023 . Dated:- 27 - 12 - 2023
Copy to the:-

1. Learned Advocate General, J&K.

2. Financial Commissioner (Addltlonal Chief Secretary) Agrlculture Production & Farmers
~ Welfare Department

3. Principal Secretary to Hon’ble Lleutenant Governor, Raj Bhawan.

4. TJoint Secretary(J&K), Ministry of Home Affairs, Government of India.

5.. Registrar General, J&K High Court, Jammu/Srinagar.

6. Principal Secretary to Hon’ble Chief Justice, High Court of Jammu and Kashrnir.

7. Director Litigation , Srinagar/ Jammu.

8. Law Officer concerned

9. Officer In Charge Litigation(OIC).

10. Private Secretary to Chief Secretary for information of Chief Secretary.

11. Private Secretary to Secretary Law.

12. Incharge Website. -

13. Government Order file.

14. Concerned file.

Assistant Legal Remembrancer



Annexure to the Government Order No 18093 JK(LD) of 2023 dated 27. 12 2023

S.No_|Case No. and Tifle of Case _ loic = - ;“
1 TA/7284/2020 titled Dr Mohd AShraf Vakil Vs UT of '|Mr Nasir Bilal Shah ‘Under
‘J &K and Ors A ‘ Secretary to the Government
_|Dr Ashish Mahajan I/C
) TA/8196/2021 tltled Mohd Khahl and Ors Vs UT of J&KDis tret Sheep Busbandry
and Ors TR s
: ‘ .Ofﬁcer po\ogc,}h, .
TA/6366/2021 titled Mokid Ashan ltoo Vs UT of JgK  |PF Tara Chand I/C Joint
3 Director(Extension) Sheep
and Ors
. ‘ Husbandry Jammu ;
-{Dr Ajay Sudan I/C Dlstrlct
4 -{TA/190/2020 titled Prince SUmbria and OIS Vs UT of |Sheep Husbandry Officer
J&K and Ors ,
Kathua
o o } Dr Farhat basher I/C Dlstrlct '
5 'gA‘ 8666/2020 titled Ankush Sharma VS UT of J&K and Sheep Husbandry Officer
1S
‘ » _[Udhampur
' -[Dr Farhat basher I/C District
6 | TA 8663/2020 t;tled Mukesh Kangotra and Ors Vs UT of Sheep Hiisban dry Officer
J&K and Ors
A Udhampur . ’
Dr Farhat basher I/C District -
5 gA 8675/2020 titled Mohmder Smgh Vs UT of J&K and Sheep. Flusban dry Officer
1S ‘
- ‘ ‘ Udhampur
OA/1239/2021 titled Deepak Kumar Vs UT of J&K and |PF, L2ra Chand C Joint
8 0 : Dlrector(Extensmn) Sheep
. 1S
, Husbandry Jammu _
o - * |Dr Tara Chand I/C Joint
9 TA/606/2023 titled raman Singh Vs UT of J&K and Ors  |Director(Extension) Sheep
B Husbandry Jammu
o o o '[Dr Ajay Sudan ¥/C Distriet .
10 |Omesh Sharma VS UT of J&K and Ors Sheep Husbandry Officer .
' . ' - |Kathua -~
CCP No. 240/2023 titled Basher Ahmed wani Vs Atal . Dr Deepak Kltchloo, C
Il Dulloo Commissioner Secretary Animal & Sheep Assistant Director Govt Sheep |
Husbandry Department and Ors ‘ [Breeding Farm Panthal




	Page 1
	Page 2

